INCOME TAX APPELLATE TRIBUNAL: BANGALORE BENCHES: BANGALORE

CONSTITUTION OF BENCHES
FROM 03-08-2026 TO 06-08-2026 at 10.30A.M

Bench | Court Room No Corum
A 1 On 03/08/2026 Bench will not function — Fresh notices would be issued
Shri Prashant Maharishi VP and Shri Soundararajan K JM
B 2 Shri Waseem Ahmed AM and Shri Sandeep Singh Karhail JM
C 3 Shri Balakrishnan S AM and Shri Keshav Dubey JM
FROM 10-08-2026 TO 13-08-2026 at 10.30 A.M
Bench | Court Room No Corum
A 1 Shri Prashant Maharishi VP and Shri Sandeep Singh Karhail JM
C 2 Shri Waseem Ahmed AM and Shri Soundararajan K JM
B 3 Shri Balakrishnan S AM and Shri Keshav Dubey JM
On 13/08/2026 Bench will not function — Fresh notices would be issued
FROM 17-08-2026 TO 20-08-2026 at 10.30 A.M
Bench | Court Room No Corum
B 1 Shri Prashant Maharishi VP and Shri Soundararajan K JM
A 2 Shri Waseem Ahmed AM and Shri Keshav Dubey JM
C 3 Shri Balakrishnan S AM and Shri Sandeep Singh Karhail JM
FROM 24-08-2026 TO 27-08-2026 at 10.30 A.M
at 10.30 AM [except C bench which will function after completion of SMC bench]
Bench | Court Room No Corum
SMC 1 Shri Prashant Maharishi VP
1 Shri Prashant Maharishi VP and Shri Keshav Dubey JM
2 Shri Waseem Ahmed AM and Shri Soundararajan K JM
A 3

Shri Balakrishnan S AM and Shri Sandeep Singh Karhail JM

CISCO WEBEX Meeting ID and Passwords

Court Room No 1

Court Room No 2

Court Room No 3

Meeting Id: 26478966560

Meeting Id: 26441999069

Meeting 1d: 26448401644

Courtl

Court?

Court3

Dated : 31-07-2026

Parties may log in to the Hybrid Court Room using the above-mentioned IDs. The
meeting rooms will open at least 15 minutes before the commencement of Bench proceedings

and will remain active while the Bench is sitting during Tribunal court hours. Recording of
proceedings in Hybrid or Virtual Hearings is strictly prohibited.

Place : Bangalore

Sd/-
Prashant Maharishi
Vice - President



